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this was to be started in the year 1963-
64. In the meantime, without waiting 
for the Government of India's con-
sent the college was started and ob-
viously that cannot be a zonal col-
lege. 

Shri Supaka.r: There is so much 
shortage of engineering personnel in 
the country and because the Govern-
ment of Orissa have started a college 
in the same-place where the regional 
engineering college for the State of 
Orissa was to be started, the Govern-
ment of India is non co-operating with 
the State Government in the matter of 
financial help and other assistance to 
be given to the State college. 

Mr. Speaker: It is an argument. 
The hon. Minister replied that they 
fixed 1963-64 but the date is advanced 
to 1961 over their heads. 

Sb.rl Bumayun Kabir: May I sup-
plement the information? We have 
not ruled it out at all. It can go as 
an open door policy or it can go as a 
State college and it will qualify for 
assistance under any of these sChemes. 
Obviously a Central institution cannot 
be started when the Central Govern-
ment does not know about it .... {l,,-
terruptions) . 

Mr. Spealrer: The answer is clear. 
The Central Government is not willing 
to advance the date; the State Gov-
ernment diet so. 

Shri Supakar: That is true. But 
why cannot it qualify for the assist-
ance of the Government of India as a 
xegional engineering college? 

'Shri Bumayun Kabir: I have just 
now told him that it can qualify for 
assistance as a State college or as a 
'Open door college. Obvious],.. they 
eannot qualify for assistance for 1l 

Central college when it is not a Cen-
tral college. 
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WRITTEN ANSWERS TO 
QUESTIONS 

LA.s. Of6cers 

*435. Shri Barish Chandra ~ 

Will the Minister of Home Mairs be, 
pleased to state: 

(a) how many LA,S. Officers of less. 
than 6 years experience are holding 
posts of Collector and District Magis-
trate or eqtrivalent to that and with 
what result; and 

(b) what rules govern such posting" 
and what is the minimum experience 
cOllBidered necessary for such postings?' 

The M'mister of State in the Ministry 
of Home Affairs (Shri Datar): (a) The-
number of such officers is 62, 

According to the reports received 
from the State Governments a1l of 
them are discharging their duties sat-
isfactorily. 




